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Title: Discussion regarding drought and other problems being faced by farmers. (Discussion not concluded)

MR. DEPUTY-SPEAKER: Now, we shall take up item no. 24 — Discussion under Rule 193. The time allotted is four
hours. | request Shri Prabodh Panda to initiate the discussion.

SHRI PRABODH PANDA (MIDNAPORE): Mr. Deputy-Speaker, Sir, | must thank you and also the Business
Advisory Committee for having selected this issue for discussion at least on the last day of this Session.

Sir, the drought situation in our country is very alarming. This issue has been discussed many times even in the last
Session. | think, it is now final. The year 2002 has been declared as an All India Drought Year. | think, it is not semi-
final, it is already final. A large part of our country, specially the Central and the Western India, have actually been
suffering due to drought for the last three or four years.

But last year the major parts of our country were affected right from the North to the South. | think it is often said
that 14 States have been affected. But according to the report we have received so far from different newspapers,
18 States and around 400 districts have been affected. So, this is a case of national disaster. But it is not
understandable to me why the Government is not declaring the drought situation as a national disaster.

Realising the magnitude and the gravity of the situation, the Union Government has set up a Task Force under the
chairmanship of the hon. Deputy Prime Minister, Shri L.K. Advani. They have responded to the problem but their
response seems to be casual. They do not take the issue as a national disaster. What sort of steps have they taken
so far? It appears that they have released some advance funds to the concerned States. But what about the
requirements? What was the requirement of the respective States? How much assistance did they seek? How
much did they receive? Even from the reply to the Unstarred Question, the demand of the respective States is seen
as about Rs.32,000 crore. It has appeared in the Press. But what about the assistance to be given to the respective
States? What was given is meagre. It is not sufficient. It is not adequate.

Next to this, we may say about the foodgrains for relief and for generating employment under the scheme of food-
for-work and so and so. But what about the PDS? Now one formula is followed in respect of both the BPL and the
APL families and it is being introduced in so many States. This sort of discrimination is very much confusing.
Generally, the weak and the poor people try to get richer. Now, in many cases, the rich men want to be treated as
people below the poverty line for getting so many facilities. There are so many scopes. So, a lot of confusion is
there. My point is, so far as the drought-affected States are concerned, all the people, whether they are in the BPL
list or in the APL list, are affected. But there is no scope of extending the public distribution system to all the
affected people.

Apart from that, the procurement situation is also very bad. The FCl is not willing to procure sufficient agricultural
produce directly from the peasants. So, it creates a problem. It creates a havoc, because of which the distress sale
is mounting and the real producers of paddy and wheat are not getting the minimum support price.

There was a talk about the waiver of interest on agricultural loans. In this august House, the other day, the hon.
Prime Minister declared that the farmers of the drought-affected States would be benefited by the waiver of interest
on agricultural loans, but what about the principal and what about the outstanding loans? Does the Government
think that the people of the drought-affected areas are in a position to repay all outstanding loans? This should be
taken as a priority. My point is that all agricultural loans should be waived in the drought-affected States and that
facility should be given to the farmers.

We talk about watershed projects but we suffer because of neglect on the supply side. If the supply of ground water
is reduced, how can ground water be used by the farmers and consumed by the people? So, the recharging of
ground water should be taken care of because pumping ground water indiscriminately without recharging is
creating havoc.

We are talking about inter-linking of Indian rivers. We are told that it is also a dream of the hon. Prime Minister.
Most of the rivers are dry. We are talking about inter-linking of Indian rivers right from Ganga to Cauvery. The river
Ganga passes through UP, Bihar and West Bengal. These three States are already affected by drought. So, I do
not know whether they want to check the drought situation or extend the drought situation.

The water level situation is also very alarming. The water level is reducing day by day. When the water table comes
down, it affects the drinking water and tubewells get dislodged.

Tube-wells do not work. Even the submersible tube wells do not work in many places and wells for fetching the



drinking water have become dry. Not only that, without any restriction, indiscriminate pumping of the ground water
may create other problems like arsenic, florid, salinity, etc. day by day. So, the groundwater situation is very bad. In
this situation, the trend of privatisation of water and monopoly over water is coming up day by day.

Sir, here | want to mention one point. Coca Cola is stealing water from the poor. The people of Plachimada village
in Palakkad district of Kerala are waging a bitter battle against Hindustan Coca Cola Beverages Pvt. Limited, the
Indian face of the MNC. The company has been extracting excessive groundwater, to the tune of nearly 15 million
litres, through 65 borewells, sucking their groundwater aquifers and leaving open wells dry.

We are talking about the river Ganga. It is going to be privatised. River *‘Bhavani' is going to be privatised. Ganga is
not the only river whose water is being privatised to satisfy corporate greed. River Bhavani, an important tributary of
Cauvery, has been sold by the Tamil Nadu Government itself. So, my point is that water is a precious thing and so
far as the drought situation is concerned, it is most precious. Providing water for irrigation, for cultivation, for
survival of the human beings, for the cattle, is the most important thing and this should be the priority. But, in such a
situation, this Government, in fact, is helping the corporate sector so that they can make more money and more
profit. The Government is going to privatise even the drinking water for making money. They are also using the
drinking water, the groundwater and the river water even for bottling. But the point is ...(Interruptions) The people
are not getting adequate water even for their survival. So, my point is that the Government should take it seriously.
Here, | would like to mention that the situation in the coming days may be worse. ...(Interruptions)

PROF. RITAVERMA (DHANBAD): | want to ask from my learned colleague what has privatisation got to do with the
drinking water. ...(Interruptions)

SHRI PRABODH PANDA : The disadvantage of privatisation of drinking water is open and obvious. They are even
using it for bottling. ...(Interruptions)

MR. DEPUTY SPEAKER: As per his contention, the water is privatised.
...(Interruptions)
SHRI PRABODH PANDA : The privatisation of the river Cauvery is taking place.

SHRI RAMESH CHENNITHALA (MAVELIKARA): The water is being sold to the multinational companies and other
organisations. That is his point. That is what he wants to convey, and that is the subject of discussion today.

SHRI PRABODH PANDA : They are selling it to the multinational companies. Distributing water, and providing
water to the peasants is not the priority, but using water for business has become the priority for them, and the
Government is helping them in this process of corporatisation and privatisation. This is a very alarming situation.
So, | would request, through you, to the Government that, in this context, let them arrange a meeting of all the
political parties for having a consensus to face this challenge.

The coming days may be worse than the last year. Nobody can predict about monsoon. Last year's monsoon might
have been the worst monsoon during the last 100 years. But, who can say what would be in store in the next year,
or the years thereafter? So, this should not be taken in a casual manner. The Government should seriously think
over it; the Government should convene a meeting of all political parties; and, at least, they should declare a ban on
these Corporate Sectors, who are going to privatise even the drinking water, for making money.

At the same time, the plight of the farmers, and the plight of the peasants is increasing day by day. The input price
of agricultural commodities is coming down to half. | would like to draw the kind attention of the hon. Agriculture
Minister, on the Budget that has been presented here. | think it is for the first time that seeds have been put within
the ambit of the VAT ; and for that the peasants, and the farmers will have to pay more money for collecting the
seeds. Is it justified?

We are talking about the farmers; we are talking about the farmers' plight, but what about the share of the Budget
outlay for Agriculture? Agriculture is, more or less, neglected. What happened in the case of diesel; what happened
in the case of petroleum products; and what happened in the case of transport? If the price of petrol, or the price of
diesel goes up, then the transport cost will also definitely increase. There will be hike in the transport fares. So, the
farmers and the peasants are facing a lot of difficulty, nowadays, in procurement of seeds, collecting seeds,
collecting agricultural inputs, credits, etc.

So, the problems of the farmers, the problems of the Kisans are multi-dimensional. So, this should be given priority.
Still more than 30 per cent of the GDP comes from Agricultural Sector, and round about 65 per cent of the working
force are engaged in Agriculture.

Poor and marginal farmers roughly constitute 65 per cent of the total population dependent on agriculture. More



than 23 crore agricultural labourers are still existing.

At present, what we are noticing is that the number of suicidal deaths is increasing; the incidents of starvation
deaths are increasing day by day. This is the pitiable picture in these drought-affected areas. Therefore, not only
setting up a Task Force, but also these points should be given priority. My point is that this Government should
come out to declare last year's drought situation as worse; it is like a national disaster. They should consider
everything in that manner. | am sorry to say that this Government is not taking the things in that manner. In most of
the cases, they are treating the challenge in a casual manner.

Therefore, | am raising this point for discussion. After the discussion, | will be glad if the Government takes this
matter seriously and, at least, consider waiving off the outstanding agricultural loans and interest to be paid by the
drought-affected farmers.

They should also strengthen the Public Distribution System. They should also try to remove the 'APL-BPL'
discrimination. They should provide some relief; they should undertake some sort of employment generation
programmes, and the agricultural workers should be given priority in this regard.

With these words, | raise this point for discussion.

MR. DEPUTY-SPEAKER: Hon. Members, after the Motion is moved, normally, the convention is that the ruling
Party member gets the floor first and then the main Opposition Party gets the floor. Now, there is a slight deviation
in this. The hon. Speaker has accepted the requests of Shri Deve Gowda and Shri Kaliappan, who have to catch
their flights, to be given the earliest opportunities to speak. Therefore, | am giving the floor to Shri Deve Gowda.

SHRI H.D. DEVE GOWDA (KANAKPURA): Sir, thank you very much for having given me an opportunity and also to
my other colleague, whose name comes second in the Notice. | gave an Adjournment Motion Notice on this issue.
The hon. Speaker had mentioned this on the second day after the Joint Session that | had given the Adjournment
Motion Notice for discussing the farmers' issues.

Sir, at the outset, | would like to refer to the speech made by the Finance Minister two days back. In his speech, he
has mentioned about the relief given to the farmers. | do not want to read his speech, but he mentioned about the
subsidy, and the guidelines which are going to be followed by the banking sector in regard to lending, that is, the
lending rate, whether it should be less than two per cent or more than two per cent, will be fixed by the banking
authorities.

| do not want to read the whole Budget Speech now. We had discussed this issue in the previous Session also.
After elaborate discussions, the hon. Prime Minister himself came to this House and made certain announcements.
When the matter was discussed, the hon. Minister of Agriculture replied to the debate but he was unable to give
categorical assurances on some of the issues raised by the Members in the House. Subsequently we tried to
pursue the matter and the hon. Prime Minister came to this House and made certain announcements. | try to bring
to the notice of this august House the statements made by the hon. Prime Minister on that Wednesday of 18t
December, 2002, on the floor of the House. He said:

"I had earlier announced that the current year's interest on both kharif crop loan and agricultural term
loans will be deferred. The loans proper will be scheduled into term loans to be recovered over the next
five years in the case of small and marginal farmers and three years in the case of other farmers. In
addition, interest for one year for both these types of loans amounting to Rs.640 crore having been
deferred was to be spread over several years as a liability."

That was the first portion of the statement made by the hon. Prime Minister on the floor of the House. The second
portion, subsequently stated in this very House, says:

"l earlier announced that in order to further mitigate the hardships of our farmers in these States, | have
now decided to waive completely the first year's deferred liability of interest on the kharif loans as a one-
time measure."

Sir, the issue is the two types of loans. What was assured has now been given a go-by. The Government is now
trying to adhere to the crop loan of this year not even to rabi crop, only to the crop loan. Even in that crop loan,
while it is rescheduled for five years for small farmers, out of those five years, the interest component of one year is



going to be waived.

This is the reason why | requested the hon. Minister of Finance the day before yesterday, to be present here today.
What exactly is the help this Government has extended to the farmers in the distress year 2002-03?7 Two-three
States were adversely affected by floods and fourteen States were adversely affected by drought. The hon. Prime
Minister's statement categorically says that both the types of loans will be deferred. What happened now? | do not
want to make harsh criticism.

Sir, the banks have issued clarifications...(Interruptions)
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SHRI H.D. DEVE GOWDA : Please hear me. If your Government is not interested, we are not
bothered...(Interruptions)

ut.rar g A ) fod @ oxe @ des aret § 39 = vem el (Interruptions)
SHRI H.D. DEVE GOWDA : Then, | will sit down. You can speak. Till then | will wait. | do not want to hurt anybody.
PROF. RASA SINGH RAWAT : Please carry on, Sir.

MR. DEPUTY-SPEAKER: Prof. Rawat, | had announced in the beginning itself that because the hon. Speaker
wanted these Members to speak first, let them speak first. Now, you are interrupting. It is very unfortunate.

SHRI H.D. DEVE GOWDA : Sir, | would like to make myself very clear. There is no question of hurting anybody.
This is an issue concerning the entire House. It is relating to the entire farming community of this country.

Sir, in the name of Choudhary Charan Singh Saheb, an advertisement was given. Both Choudhary Ajit Singh, and
Hon. Prime Minister photo were there. On the Birth Centenary of Choudhary Charan Singh, an announcement was
made by the hon. Prime Minister Shri Atal Bihari Vajpayee about the drought-affected farmers in the country, during
the Kisan Samman Week from 17 to 23 December, 2002. The hon. Prime Minister announced a complete waiver of
the interest liability of farmers for this year's kharif loan for drought-affected States. There was a complete waiver of
interest liability of farmers for this year's crop loans for drought-affected States. Sir, | will leave it at this stage. It is to
be seen whether this is going to be honoured.

Sir, the advertisement was given by the Union Government in the name of the great kisan leader, Choudhary
Charan Singh Saheb, in the newspaper.

Choudhary Ajit Singhji, you are holding the Agriculture portfolio. | would like to ask whether this announcement is
going to be honoured.

Sir, the Reserve Bank guidelines are there. | do not want ot read them. NABARD guidelines are also there. But it is
only one instalment out of five years that they are waiving. Five years is the total period of instalments which is due
from the farmers. For big farmers, the period of instalment is five years and for marginal farmers, the period is three
years. But it is only one instalment that they are going to reimburse. What far?

Sir, the Government of Karnataka had sent its recommendations to the Government of India saying, "We are going
to waive Rs. 129 crore loans for two years. As our State was adversely affected and the farmers were unable to pay
the interest, we are going to share 50 per cent. The remaining 50 percent, the Government should accommodate."
A letter was sent by the Government of Karnataka in this respect. | do not want to read the contents of the letter.
But is there any response from the Government of India in this regard?

This is not the only one year that my State has suffered. My State had suffered even earlier years also. Mr.

Minister, you have given the relief amount under the NationalCalamity relief Fund. The Central Government knows
it. But there are so many States including Andhra Pradesh which were badly affected. So, it is not that only this year
is the affected year. | am sorry to say that the Government of India has not taken into consideration the earlier
years, viz., last year and the year before the last year, where some of the States had suffered very badly.

Mr. Minister, you have not taken into considreation all these years. You are going to confine yourself only to one
instalment of the Kharif loan. It is all right! | do not want to argue much.

Sir, day before yesterday, the hon. Finance Minister had said: "We would like to reduce the interest rates on the



GPF of the Government employees by another one per cent." What is the benefit he had given in the Budget?

Only a few days back, the hon. Finance Minister had made the Budget announcements. But in addition to that,
there is another announcement by him of reduction in the interest rates of the Government employees. | do not
know who pressurised him or lobbied him to do so. On the day of his Budget presentation he had announced that
‘advances given to the Central Government employees for construction of houses, purchases of computers and
conveyances will be reduced by a similar 100 basis points.

15.00 hrs.

| want to know whether you had pressurised your Finance Minister, or whether there is any lobby, like FICCI or
ASSOCHAM who had pressurised him to make this type of announcement of one per cent. | do not know why the
primary lending rates are less than two per cent. The Reserve Bank of India has given the guidelines to the
Management of each bank, according to which each bank in its Board meeting can fix the interest rates depending
upon the capability of the person who takes the loan. | have got all the guidelines with me. The Reserve Bank has
given the guidelines to the Boards of the respective banks. They have got the option either to give or not to give,
depending on whether the capability of the person is financially sound or not. All these aspects will be taken into
consideration whether the rate of interest will be 8 per cent, 9 per cent or 10 per cent. Agricultural profession is not
profitable and you should try to take a decision once and for all.

When the banks were nationalised by our late Prime Minister, Shrimati Indira Gandhi, out of the total deposits, 18%
was fixed for the agricultural sector. Can any one bank in this country, up-till now, has reached the threshold? The
answer is 'no'. Yesterday, Shri Jaipal Reddy was asking about the Rural Infrastructural Development Fund. In 1996,
we had issued a circular according to which the banks which had not reached 18 per cent, the remaining portion,
whatever amount they are going to give to the farmers, should be deposited as Rural Infrastructure Fund. He was
saying, it was only Rs.600 crore. That is the amount which is now available under Rural Infrastructural
Development Fund.

Sir, again | would like to mention that the interest loan for housing is fixed at 8 per cent. But, for sugar factories, you
have fixed it at 15 per cent to 17 per cent. Sugar factories are going to die their natural death. More than Rs. 3,000
crore is to be paid to the farmers in our country. | do not want to split State-wise. How can the sugar factories
survive? If they want to go to the banks to take pledge loans, the rate of interest you fixed is at 15 per cent or 16 per
cent. As far as other industries are concerned, there is no problem. It is because the loans are available at 8 per
cent or 9 per cent. That is why | am saying either the Prime Minister or the Finance Minister should be present here.

On that day, he himself had suggested this. What can | do? When | went to Prime Minister's kothi at 7 Race
Course, to discuss about it, he was also there. He tried to support my stand. In Bangalore also, he made a very
elaborate statement at a function that there is no lobby for farmers. The farmers are dying. At least they have got
that much of courage to express it in open. | thank him very much for that. But what are they doing now? | do not
want to take up all other issues. There are several issues which we can deal, particularly, on the agricultural sector.
Today, | am confining to the present situation that the banks are selling or auctioning the pledged property of the
farmers. | am not going to give any ishtehars. These are some of the papers which | have taken from the farmers.

Are you satisfied with the statement made by the hon. Prime Minister? That is what | would like to ask you.

Again, the Government has taken utmost care to protect the affluent section of the society, the salaried class and
the rich people of this country in its Budget. | can only classify them, in a nutshell, into three categories - one is
privileged class, the second is salaried class and the third is slavery class. Who are those slaves? They are the
slum dwellers, the agriculturists, the landless agricultural labourers, destitutes, etc. You should declare this as
slavery class because they are beggars; they cannot lobby the Government and they cannot lobby the rulers
concerned. | am sorry to say this.

Farmers are committing suicide, but nobody is bothered. Financially, the States have their own problems; and now,
in the Budget, the Government has declared that from the 15! of April, the Value Added Tax is going to be so much.
They have made a provision for Rs.700 crore in the Budget for the entire country. It is a token provision that they
have made. | do not know whether they will be able to fulfil that and whether they will be able to compensate the
amount that they have declared on the floor of this House.

Though the Karnataka Government has taken a decision to provide 50 per cent of the interest component of the
loan, they are also unable to do that because of financial constraints and the Government do not bother about their
request. This is where we stand. The sugar industry is almost collapsed. Even today crushing has not started. Even
after four or five months of reaping the harvest, today they are unable to crush, and the Government has nothing to
do with their problem!



They have taken it so casually. Money is a big problem for them. They are unable to find resources. But they have
provided Rs.35,000 crore to three institutions which are squandering money. Giving an amount of Rs.35,000 crore
to them, there is no problem for the Government. | am not against the super-express highways; | am not against the
so-called International Standard Convention Centres, as we want to see Balle Dance! | am sorry to say that. Poor
people are suffering in this country, who are more than 70 per cent of the population. Let them go to the villages.
Let any Minister go to the villages, including the Finance Minister who said that he is a kisan. They can go to any
village of any State and see the situation. If they say that the situation has improved, | will apologise to this House.

This is the type of callous attitude that they have. | will tell you that today, they may — because of the numerical
strength — enjoy and complete the full term. But a day will come when people will respond to their negligence in
respect of farmers and the people will teach them a lesson.

*SHRI K.K. KALIAPPAN (GOBICHETTIPALAYAM): Hon"'ble Deputy Speaker Sir, the plight of the farmers of this
country is pitiable and they find it increasingly difficult and it is going from bad to worse. Small Farmers are
becoming agricultural labourers. Drought and debt burden have immersed the farmers in a pool of worst suffering.
The pathetic condition of the worst hit agricultural labourers who live below the poverty line is a grave problem
before us and we must do our best to wipe out the tears of these poor people.

In this years' budget, the price of urea was sought to be increased and had been withdrawn later. If we are going to
ignore the problems faced by the farmers just because we have attained self-sufficiency, we would again be caught
in the whirlpool of famine and insufficiency. | would like to caution this Government that we should not step on the
trap of food scarcity due to our complascency.

This Government liberalised the procedures and removed the restrictions on the import of cooking oil. This has
greatly affected the oil seeds cultivators of the country. Most of the farmers have given up cultivation of oil seeds.
This has resulted in the steep fall of oil seeds production in the country. Now we find a high price rise of cooking oil.
This affects common people. Even the farmers who gave up oil seeds cultivation are crushed by this viscious circle.
They are not able to pay wages to the agricultural labourers. This will greatly affect the agro-economy of the
country. Ultimately this will endanger the country in a big way. The Government must consider the seriousness of
my word of caution.

As far as Tamil Nadu is concerned Cauvery water has become a mirage. Both Kuruvai and Samba (Rabi & Khariff)
crops have withered away. Our leader and Chief Minister of Tamil Nadu Dr. Puratchi Thalaivi Amma has come out
with a relief measure to provide Rs. 5000/- per acre to the drought hit farmers in the Cauvery Delta region. This
relief measure at a cost of Rs. 400 crore must be borne

by the Centre and | urge upon the Union Government to provide the needed drought relief fund immediately.

Cultivation of cash crops like rubber, coffee and tea have also been greatly affected due to the free access given to
the Multi National Companies. These plantations in our country are languishing because we are not able to get
remunerative price. The liberal import policy is hitting hard our agricultural activities. Hence there is an urgent need
to protect the interest of these plantations. It is imperative to restrict the free import of such agro products like coffee
and tea. The Tamil Nadu government headed by our leader Dr. Puratchi Thalaivi Amma has evolved a major
revamping scheme to renovate the existing irrigation system at a cost of Rs 2900 crore with loan assistance from
world bank. | urge upon the Union Government to remove the bottlenecks in carrying out this project.

| would like to impress upon the Union Government not to cut down or put an end to any of the subsidies provided
to the agricultural sector. The contrary would cause great havoc to our agriculture.

Tamil Nadu has been affected greatly by drought conditions. Almost the entire Tamil Nadu is in the grip of drought.
28 districts have been declared to be drought hit. Our leader Dr. Puratchi Thalaivi Amma has resorted to measures
on a war- footing. Though the State administration is taking up several relief measures to overcome the disaster
caused by drought, it is perceived to be inadequate due to the non-release of Central funds. The Centre must come
forward to provide adequate funds for carrying out the needed relief measures. Hence | urge upon Union
Government to release Rs 2094 crore as indicated by our leader Dr. Puratchi Thalaivi Amma. She had also asked
for the release of 9 lakhs tonnes of food grains from the Central pool.

Under the circumstances it is needless to stress the importance of harping on modern technology pertaining to

improvised cultivation methods. The modern bio-technological research can come to our rescue. | urge upon the
Union Government to take Modern Science to our traditional cultivation methods. The Government has not gone
any further after making an announcement that there is nothing wrong in cultivating BT cottonseeds. Even today



the cotton growers are hesitating to cultivate this BT variety. Hence | urge upon the Government to come clean and
clarify the position to the farmers and if need be the Government must encourage the farmers to resort to a right
approach.

In my Constituency that come under Erode and Coimbatore districts drought conditions have taken up its ugly head
because of the depleted water in Bhawani river which forms the basis for the irrigation of lakhs of acres of land and
a vast stretch of forest area. The scanty water flow in river Bhawani in the upper reaches is due to the construction
of a check-dam by the Kerala government at Mukkali in the Central Reserve Forest region in Kerala. If the ongoing
project of Kerala is completed, the Bhawani river water would be diverted further and about 5 lakhs hectares of
cultivable land both in Erode and Coimbatore districts will face irrigation short supply and the surrounding Reserve
forest region that form part of Nilgiri Biosphere will also dry up without water. This would also affect the drinking
water supply to both Coimbatore and Erode districts.

The ongoing projects like the Lower Bhawani Scheme, Thadapalli Scheme, Arakkan Kottai Scheme, Kalingarayan
Canal Scheme will all be rendered meaningless and the irrigation system will go haywire.

River Bhawani flows into river Cauvery. If Bhawani waters are depleted it would affect the Cauvery delta farmers in
a big way.

As such Cauvery water has become a mirage and the Cauvery delta farmers have been greatly affected. The
Centre must intervene immediately and impress upon the upper riparian states that their moves are dangerous.
Hence | urge upon the Union Government to stop the move of the Kerala Government to construct a dam across
Bhawani River at Mukkali.

In order to promote national integration we must put an end to the inter- state river water disputes. Ganga-Cauvery
link Canal scheme must be vigorously pursued. We must evolve ways and means in this very budget session. Al
the rivers of the country must be nationalised. National integration will be strengthened only when we nationalise all
the rivers in the country. The traditional water flow in the inter state rivers are greatly upset in the absence of a
national water policy . Not nationalising the rivers has given a handle to certain states to stop the flow of the
legitimate share of water to another state. Hence | urge upon the Union Government to nationalise all the rivers to
ensure the rule of law and to establish National integration.

| appeal to all the members of this House to impress upon the Union Government to go in for nationalising all the
rivers and to take up Ganga-Cauvery link Canal Scheme with immediate effect. In the second half of the Budget

session that is from April the 71" to May the 9" the Centre must go in for the needed legislation in this regard.

At this juncture when we have drought situation prevailing in Tamil Nadu | would like to recall the long pending
demand of Tamil Nadu to divert towards Tamil Nadu the wastefully west flowing rivers in Kerala like Pandiyaru and
Punnampuzha. This will help us to overcome drought and irrigation short supply. This will help us to increase food
supply. Hence | urge upon Union Government to nationalise all the rivers of the Country.

| appeal to all the members of this House to impress upon the Union Government to enact suitable laws in this
Budget session itself.

*Translation of the speech originally delivered in Tamiil.

MR. DEPUTY-SPEAKER: Hon. Members, these three Members have approached the Speaker and the Speaker
has said that as they have to catch the flight, they may be given a chance first. That is why, | am giving them
chance. There would be no such precedent hereafter.
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SHRI A. BRAHMANAIAH (MACHILIPATNAM): Mr. Deputy-Speaker, Sir, | thank you for giving me this opportunity to
speak.

Even after 56 years of Independence, agricultural sector continues to remain as the main sector of our country. It
contributes more than 32 per cent to our country's total GDP. Still 65 per cent of population is depending on
agriculture and agro-based industries. In the first Five Year Plan, the top most priority was given to agricultural
sector but later on in the successive Five Year Plans much attention was not paid while sanctioning the funds to
agricultural sector. As it has been neglected, the growth rate of agricultural products has not increased even by one
per cent. This sector has suffered due to the lack of sufficient financial support to agriculture in the Budget.

There is a severe drought situation in several States like Rajasthan, Andhra Pradesh, Tamil Nadu, Uttar Pradesh,
and Maharashtra. It is my duty to analyse the present drought situation in Andhra Pradesh. We all know that as far



as Andhra Pradesh is concerned, it is facing a severe drought situation for the last two years. Especially this year,
due to the failure of North-East and South-West monsoon, the State got minus 32 millimetre of rainfall. The crops
sown in Rayalaseema, Tellangana, and some other parts of Andhra Pradesh withered away. This year due to
drought, the water was not released from Nagarjun Sagar dam for irrigation for the second crop in the Krishna
Delta. The Krishna Delta is the rice bowl of Andhra Pradesh. Even though it is the rice bowl, no water was released
to it and second crop was almost banned. Moreover, out of 23 districts of our State, 22 districts were declared as
drought affected, and out of 1109 Mandals, 1074 Mandals were declared as drought affected Mandals.

Sir, as per the survey report given by a team of the Central Government, the total loss is about Rs. 5,234 crore. Our
Chief Minister, Shri Chandrababu Naidu met the hon. Prime Minister and the hon. Agriculture Minister several times
and requested for release of Rs. 25 crore and 25 lakh metric tonnes of foodgrains under the Food for Work
programme. So far only five lakh metric tonnes of rice has been released to our State. In this connection | would like
to request the hon. Prime Minister to kindly release the rest of the amount to the State under the Food for Work
programme so that there could be more employment generation in our State.

Sir, at this juncture | would also like to request the Central Government to enhance the number of working days for
the members of the BPL families. At present it is only ten to twelve days in a month. This may be enhanced up to 20
days in a month for the members of the BPL families so that more number of member from the BPL families could
get employment in a month.

Sir due to non-availability of fodder, particularly in the Rayelseema, Telengana and some other parts of Andhra
Pradesh, the farmers are selling away their cattle to slaughter houses. | would like to request the hon. Agriculture
Minister to sanction additional funds for making available fodder to cattle so that the cattle population could be
saved in our State.

Sir, problems also are being faced by the farmers in regard to MSP and procurement. Our ex-Prime Minister has
already enumerated the problems being faced on account of these two factors. As far as procurement is concerned,
I would like to bring to the notice of the august House that in the last year's Budget a new policy was adopted,
according to which the States would have to evolve their own procurement policy. It is not at all possible for the
States to evolve their own procurement policy in the given scenario. A widespread and severe drought condition is
prevailing all over the country, especially in 14 to 18 States of the country. Only the States of Punjab and Haryana
are able to handle this decentralised procurement policy. But the remaining States are not in a position to handle
the decentralised procurement policy. So, the Government should re-consider this aspect. A number of States are
now not in a position to adopt this policy as recommended by the Government.

Sir, as far as agricultural credit is concerned it is a well-known fact that according to the norms of the Reserve Bank
of India, 18 per cent of their deposits whether commercial or nationalised banks, have to be given to the farming
community. But only 13 to 14 per cent is made available to the farming community and for the remaining percentage
the farming community has to approach either the co-operative banks or the private money lenders. The farmers
are getting money from private money-lenders on higher rate of interest by pledging their land. This situation would
have to change. Protection must be given to the farmers. Eighteen per cent of the total deposits of the banks would
have to be given to the farming community; otherwise they would not be able to do their cultivation.

MR. DEPUTY-SPEAKER: Please conclude now.

SHRI A. BRAHMANAIAH : Sir, my request is that you should give me five more minutes. We do not get opportunity
to speak everyday.

In this connection, | request our hon. Prime Minister to see what the former Prime Minister Shri Deve Gowda has
enlightened us in detail. On 18" December in the Winter Session, our Prime Minister announced in this House total
waiver of the first year's interest. But the interest, along with the loan taken by the farmer, has been split into five
years and the first year's interest alone will be waived. This is just 20 per cent of the total interest. So, my request is
that the total interest must be waived as per the promise made by the Prime Minister. If not, it will only be an eye-
wash to the farming community in our country.

The present Crop Insurance policy is not at all suitable to the farmers as all crops are not included in it. In this
connection | want to suggest one thing. Individual level survey and number-wise calculation should be made to see
that losses are collected on the basis of individual farmer so that the farmer will get the benefit of the scheme.
Otherwise, the crop insurance policy may not be issued to the farming community. This is my appeal to this august
House. Individual level and survey number-wise should be considered; then only the benefit will go to the farmer.

Another issue which | want to bring to your kind notice is the role of WTO. Because of WTO, prices of so many
crops in our country like wheat, rice, sugarcane, rubber, tea, coffee, are coming down. This is also because of the
import of several commodities from foreign countries. If you take the example of America, they are giving



suggestions to our Government that we have to reduce the subsidies. At the same time, they are allotting subsidies
on marketing for their agricultural producers. In America, five per cent of the agricultural population is getting 70 per
cent of subsidies whereas in our country even today 60 to 70 per cent of our population is dependent on
agriculture. We are getting only three per cent of subsidy. How can Indian farmer compete with the farmers of
foreign countries? So, subsidies should be increased if we want to compete with the farmers of other countries.

Similarly, there is every need to develop export facilities so that India will become a leading exporter of wheat and
rice to foreign countries and at the same time our economy will grow enormously. | have already mentioned the
adverse result of tariff on the prices of oil seeds, cotton, rubber, and sugarcane. Tariff on imports of diary products
is not increased. Seven crores of people depending on diary industry would be adversely affected by this and their
future is under a question mark. It is imperative for the Government of India to ensure the survival of agriculture,
animal husbandry, diary and allied sections by drastically revising the tariff on imports. If not, the entire economy of
our country will collapse and crores of people would be thrown out of employment.

Finally, | want to make a few suggestions for the improvement of the farming community in our country. Firstly, in
order to mitigate the drought problems in the States, National Calamity Fund should be doubled. Secondly, as there
is huge international market for organic products, India would have to develop organic culture. Thirdly, because of
widespread and unprecedented drought, more funds may be allotted to drought affected States. Fourthly, seed
production at the level of village should be encouraged. As there is high level corruption in agencies of the public
sector undertakings which supply seeds to the farmers, they should be closed. Early completion of pending
irrigation projects should be ensured and there should be an active plan drawn for them.

Last but not the least, the Government has to accord recognition to agriculture as an industry and allow the farmers
to determine and control the prices of their produce.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, the normal practice in the House is, in discussions under Rule
193 and Rule 184, the mover of the Motion takes the floor first, the party ruling the country gets the second place
and immediately after that, the principal Opposition gets the floor. In the case of the other Motions, it is the
Opposition which gets the floor first. If this practice is once established that one has to catch the train or the flight,
and if that is accepted, then the official procedure of the Opposition getting priority will be totally destabilised for a
while. While upholding the views of the Speaker and the Chair which we never question, | think it will create a
precedent. Tomorrow, | may bring a list of some Members from my side saying that they would have to go and catch
their train or flight and you have to manage. How can the House be conducted like this? This is not the proper way.

MR. DEPUTY-SPEAKER: Before you arrived here, in the beginning itself, the hon. Speaker had mentioned names
of three Members. These Members had approached the Speaker himself and he has written it here.

SHRI PRIYA RANJAN DASMUNSI : | am not questioning it. Those who express their concern for the farmers and
drought should also have the patience to take part in the debate as long as it continues. If | express only my
concern and say that | will have to catch my flight, then this is not the proper way. This is not the way in which the
House should be conducted.

MR. DEPUTY-SPEAKER: | agree with you 100 per cent. Any Member who wants to take part in the debate must
have the patience also to sit and deliberate.

Prof. Rasa Singh Rawat.
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MR. DEPUTY-SPEAKER: Kunwar Akhilesh Singh, do you not allow even the Chair to speak? Nothing will go on
record.
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MR. DEPUTY-SPEAKER: | mentioned it in the beginning itself that this should not be taken as a precedent. We
should proceed according to conventions.
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SHRI BIKRAM KESHARI DEO (KALAHANDI): Sir, | would just like to intervene for a moment if the hon. Member
yields.

MR. SPEAKER: Please do not disturb him now.
Shri Satyavrat Chaturvedi, you may please continue with your speech.
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SHRI NIKHILANANDA SAR (BURDWAN): Mr. Speaker, Sir, | have no hesitation to confess that | have heard with
rapt attention the speeches of all hon. Members who have spoken but | am sorry that especially the speech of Prof.
Rasa Singh Rawat was totally unconvincing in nature. He said, floods and droughts might occur in some parts of
the country all the time because ours is a large country. For that reason, if there were no droughts or floods,
probably we would not have had a discussion here. | cannot understand how he can plead for the policy of the
present Government like that because our farmers have to spend more and more for inputs, seeds, fertilisers,
water, electricity and so on.

But they sell their produce at a crushing price. How can one support the present Government's policy on
agriculture? In our country, nearly 70 per cent of the total population earn their bread from agricultural activities,
which consists of middle class peasants, share-croppers, small and marginal cultivators and agricultural labourers.
Now what is their condition? In order to get good harvest, they have to procure good seeds and pesticides, which
are mainly controlled by the multinational companies. The public sector fertiliser units are being closed down just
one after another and the price of fertiliser is continuously on the rise. The rural credit is in the hands of the private
moneylenders due to the anti-people policy followed by this regime. The water and electricity charges are either
doubled or tripled within a few years and the subsidies are going to be reduced every year. Overcoming so many
obstacles, the farmers finally fail to sell their commodities or they fail to get the remunerative price of their produce.
One of the reasons is the unrestricted import of agricultural products. That is the main reason. However, the actual
reason, in my opinion, of the miseries of the rural people of India lies with the policy of imperialist globalisation.
What did our parties, especially big bourgeois of parties, propagated a decade ago when globalisation started its
journey? At that time it was said that the Indian peasant has so far always been looted in a closed-market. His
agricultural produce has never got the remunerative price that it deserves. But, now, in the new era of free market,
the agricultural produce of the Indian peasants can go straight to the market places of London, Paris or New York.
In this open market he will receive prices that he had not seen even in his dreams. The age-old loot of the Indian
peasants will now permanently come to an end. Such were the carrots dangled before the peasants a few decades
ago. But, now, all those carrots have disappeared. The present position is clearly enunciated by one of our great
revolutionary leaders, Feedal Castro. He explained the farce of globalisation in a simple way. He said that
globalisation is nothing but a conspiracy of the imperialist to turn our country into their private property. He
described it as a new strategy of imperialism to impose its economic, political, cultural and military hegemony over
the whole world and to carry out the unlimited loot and exploitation of the developing countries.

That was told by Fidel Castro. What we see today is that each and every word of his saying has proved right now.
Some of the mechanisms for the new domination are privatisation of land, water, common pastures and jungles.
These are removed from community ownership to private corporate bodies's ownership. This has been taking place
instead of land reforms. Even in the Approach Paper of the Tenth Plan, there is not a single line regarding land
reforms. Instead of land reforms to suit the poor, as it has been done in West Bengal, many State Governments
have amended the ceiling provision to enable the big business houses and multinational companies to purchase
vast tracts of land. What do we see in Tamil Nadu? The Tamil Nadu Government has launched a scheme of
handing over 50 lakh acres of Government wasteland to multinational companies instead of land reform, which has
become very much successful.

In West Bengal, more than 70 per cent of peasants are poor or marginal peasants. There is not even one per cent
of the total peasantry with above 10 acres of land. The Governments of Andhra Pradesh, Madhya Pradesh and
some other States are also going to follow Tamil Nadu.

The Ministry of Environment and Forests has issued a circular - it was discussed today - to evict all the tribals and
non-tribals, treating them as encroachers. Though 1980 is stated to be the cut-off year for the encroachers, but the
entire 10 million tribal people are going to be affected as most of them have no legal record even though they have
been living in that place, occupying that land, for decades. That is the simple proposition.

Privatisation has entered into water sector also. The world forum under the World Bank has declared that water
must be treated as one of the economic goods and consumers should be charged the full cost of providing water
services. That has been provided. Already in our country, | am sorry to say, Chhattisgarh State is the prime mover.
They have already privatised river Shivnad. The Kerala Government has also approached MNCs for privatisation of
Lake Periyar and Malampuzha.

SHRI RAMESH CHENNITHALA : Where did he get to know this from? ...(Interruptions) He is misleading the House.
...(Interruptions)

SHRI NIKHILANANDA SAR : No. I will be glad if it is not being done. ...(Interruptions)



SHRI K. MURALEEDHARAN (CALICUT): Sir, this is a very unfortunate statement. ...(/nterruptions) It was a
proposal during the period of LDF Government. It is not there now. ...(Interruptions)

MR. SPEAKER: When you speak, you can refute his statement.
...(Interruptions)

SHRI NIKHILANANDA SAR : India has opened its market to the foreign looters and, in tumn, made the farming
community face the highly subsidised products. Huge subsidy is provided in developed countries. Japan provides
72.5 per cent subsidy; USA normally provides 29 per cent, but with additional subsidy, it goes up to 70 per cent;
South Korea provides 61 per cent subsidy; China provides 34 per cent subsidy; Europe provides 37 per cent
subsidy; and, India provides only three per cent subsidy.

How can the Indian peasant ever hope to compete in such an unequal contest? Is it possible for the Indian farmer?
Already, cheaper imports of skimmed milk powder, edible oil, sugar, tea, arecanuts, apples, coconuts, cotton, jute,
silk, have started flooding the market. When sugarcane growers are facing problems to sell their products, when
there is no shortage of sugar in the country, 20 lakh tonnes of sugar from Pakistan has been imported to increase
the problems of sugarcane growers.

MR. SPEAKER: Please conclude now, your time is over.

SHRI NIKHILANANDA SAR : When cotton growers are unable to sell their products, and they are committing
suicides also, cotton has been imported to add to their miseries. We know that previously, cotton was exported from
Maharashtra to run the Lancashire Mills, but that position is now completely reversed. NDA people often call
'‘Swadeshi'. What type of 'Swadeshi' is this? They should answer this. The BJP-led Central Government has
removed all quantitative restrictions on import of agricultural commodities, though it could be delayed up to 2004.
They have done it much earlier. On the other hand, the Government is disbanding the PDS. The procurement price
of wheat was increased by 85 per cent, and the price of rice was enhanced by 61 per cent.

MR. SPEAKER: Please sit down. Now, | call Kunwar Akhilesh Singh to speak. Before you speak, the hon. Deputy
Prime Minister wants to make a statement regarding the firing by the Kerala Police.

SHRI NIKHILANANDA SAR : Sir, please give me two minutes more. This pricing system has added to the misery.
The Central Government boasts of announcing so many good yojanas, such as Antyodaya Yojana. It is nothing but
old wine in a new bottle; it is nothing but change of labels only. We know that 'GR' stands for 'Gratuitous Relief'.
Antyodaya Yojana is nothing but a 'GR'. 'Food for Work Programme’ is also just like 'TR' which means Test Relief.
In this way, the people of the entire country, peasants of the entire country, have been deprived due to the wrong
policies. If no radical changes are made, India will be a net importer of foodgrains within a few years. For that
reason, | appeal to the Government to change for ‘pro-poor’ policy, to save the poor peasants, poor people, of the
country.
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SHRI NAMDEO HARBAJI DIWATHE (CHIMUR): Sir, | want to lay my written speech on the Table.
MR. SPEAKER: Do you want to lay your speech on the Table? Okay.

SHRI BIKRAM KESHARI DEO (KALAHANDI): | want to speak.

MR. SPEAKER: You can speak when your turn comes.

i 3=ia R (3rFRTadi) : 3rEge "eigd, $Y Hewl A g9l © |HG Ul a1 P @] {@l, 918 3R fFu © ddy § wE 9] 6991 § 949t g%
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MR. SPEAKER: | am giving Shri Ramji Lal Suman four minutes. He has made a special request. He is completing
his speech in four minutes. Thereafter, you will get the opportunity to speak. He wants to go early.
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* Speech was laid on the Table.
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TeqE HeEley : FEl A% el fpan wgm|

st IFSHIATE FHA : TG HEQ, T 89 ¥ DI 918 iR Y@ 31 R W =74 7w € 3k w9 a1 a9 78 ¢ & o9 W Ay = "o
# gg gt & o Sud TRRy dar @ Srr &1 TRy der @ BT yHE SR I8 € 6 Siq ST ¥ 9 §U Heaqul warel w # OB B ¥
T v 1 BT, WHR v o &1 frafe 7d Fll, TRER orm wot @1 femw wd <t A ity et @ 21

AEIGY, 39 aR HIH} g US| 6l & R g, AfhT sua aravg ff S snifdra HedhT WRA W¥BR B HRAT ARy o1, a8 e Al 59
3T BT AR W g9ic & 98 4,38,795 BUT &1 &| 399 4 a1g i f=s & fav arfies aoic § w7 umgam= f5ar 741 € 98 2,03,400 H9S BT &7 &l
a1e vd g & fog S e=f¥ 2003-2004 & aifics A g # smEfed A T & a8 AW 604 FS FUY ? 3R 9T W T9iC B TR FT DA
0.14 ufaera daar €1 af 1999-2000 & 9 H 594 HIE HUY &I G-I amdfed &t w2 off, <t 0.20 ufaea off|

Pl firen o) 915 3R fGaE & oy 59 WveR &1 far TR g1 o1fE) o, Sat 98 WReR TE g5l B A Al 31, Faw Afw Apwe wa
A AR e 81 BT W) aoie # 39 aR St I smdfed g€ €, af 2003-2004 H 4542 TS BT &, N PoA q9ic AN FT 1.04 Hfred &1
1999-2000 ¥ IE VRN 4159 HIS HuC off, S 1.39 wlerera oft| 3R &9 SHB! oI ¥ 1 &l &4 Pl R AMA ggr =1f2y, a&f &x a Hff W
A HH FA 1 B IR R 2| WBR A Aba & € 6 0 7 g @ gwifda 158 et @@= €1 &34 107 Rl 7 wieR @ ¢, A
T e TR W B ST 7T Y@ P T F §) URT WWHR A U RS B aman, R ff= 851 ofk widt & S fan e @ @
T B 98 UXBR 7 U RUIE €, F SHST Blel W1 Iooid ATD THHA BT TGN | AFAT 11 3 Beti-ett I R U0 § ga-1 JHare



B3| STR Ho¥ B THR 7 AR PR H 7,539.79 BI$ ¥IY AW, oifth IF 481 BIe v fircl| STRiw B TROR 7 401.81 HA$ A
AT I 10.62 TS TUT e, Ao Bt TSR A 7,519 A TIY A, AfF I 207 s ¢ frel| ot frem o= 31 T ik 79
FAR 9T e §| U9 WRSRI T W BUY A, IHST S e ft ARG WRER A Uo7 WRER B Aeg B @ g TE 7| wwt 9@ wafas
et w1 waTe 2, WE Fe & ayeh i s d wE 2, 3w ft w5 oft 43 € § Sexerh ove g9 Rwar o | fFam ol ft aga e 21

HEIGY, ARA WROR 1 $el & g9 Rod 9@ & Ff¥a & [&ar €, awqel | 81 718 ¢ ok arfior | @1 |w o1 suars ernl a€| &
qEE) ATHOT 3T B TS BAd & fF 1991 H g8 d6i # T 33.264 off, W 3 3212 W g | SR WSV Bl WRBR 7 W WeErem & g, W
U IS SEHC 8| &R &lh A IR U & IoRd HA A el 2 6 #97 AR W aga 9l Hd dgd 991 I o <t 21 W A H 9 30
ARG BUY 9 H WIEEH 2| 3R H UF WIEE <A1F 8, 98 91 =Ry AEfed B 718 € S 24 dARF 74,927 BUT 9| 9SG WL R gy &)
WER 1 G& U8d & 9 R (@ HaH Bl 151 Y S 7455 o ¢l €| (@@um) s Hmia e €, e ue 9ga $9 94 8, 979 forg <8
Wl vuy | SES oy fFam H1 500 TIY FH @A G 97| I8 984 THR a1 &1 98 WROR @ & A U Aud HR @l ol

3reaET WEled, AT IMUw ey omvE € f aw wRew ¥ @ e & warw v ok A 3t weg

MR. SPEAKER: Please sit down. Now, | am allowing Shri Raghunath Jha and Shri AK.S. Vijayan to lay their
speeches on the Table of the House. You can lay your speeches on the Table of the House.

* sft vepmer s (MuTeriSt): AT srene wEIGT, 3W A 16 widl B ISl AT g@ § waIa 2 Rroer off duaffy aeem # q@ sivag @
fromTg a8t @ @l 1 TE Reran s w8l

52 WGl & JATOME] & a1 TS A9 Bl AFGA B af W iR 1 ve @1 21 AR B SRR Ao a9 i gt 91 g arel gens § aily &
i urft B W S 2 R AR, A% S dfe aft aaw et @t wew fhar srar o qfRea 9 <, wodht e R smanl

3T AT B T | GEY B Wled $I AR I @ &, T8 US 30 YTHIW ¢ TS af a9 & foret 7 Bl o o @ &1 o <& 21 H
Pt w30 | U HHW 6 I suA ST APl B iy § & gaEnRa sare! d Mg &S T GEel T B Fawedl S

ST faeR & e e, it 1 & ST # SafRud € a8t aveR {an @t R wcdft 21 T 9 i fIER & 61 @ 4eWi ava w1 81 # "
F § for I a6 el § dvs wveR R arafa S fLud SieH ar@l T TR R 996K | BIBT 96 el (PR W Y BT Hed
BT 81 §9 ®ed & "o Md & e T4 F el & o € o Suens; iy am T @ ve F wu o gl

fagR # T 10 A SRAR A T ST B Tl ¥ NifST B T &7 ATH S AT aedX {9l SHTE B AHT T & B 8 il
T T | SR qeA B BRHT W Dy IR, AW G, GATST AT T F HIA A qb Al g 8

It faeR @y ol Rl & &3 A T 9 A dRAR SN 4 Ster et @1 fER <9 1 walfte arg gl g 81 3D o 91
I FFIX B Pl HNferd &5 65 o 2aedy e WTa: wfoal a1 & ywifaa ecft &, Rt v arer Jurer # fewreg & e areft
afeat €

* Speech was laid on the Table.

HRUT TedE Sl T2, O] el S’ AR 3t 9 el g3 ¢ RER A o Swes #u Hatft shRaeR 98d @ FEeIR ©, e Herawy
faer & frami &1 wRa WHR g Efia ST &1 wHel qou el e aran

A & TG I AR & BIH! g9 &3 H 7= B ScAGT sial ATl [ &5 B HAd 25 Hfrwa =1 &1 Icared sra1 o411 7oq =i+t Frm a1
== firel dg u$t gt €| woigy Ud fhdmil @1 Hehsl HIs HUdl a8 AYigY YEHd & HIR WK Bl

faer & =+ frell & sngfate & fay 1@ doo1 dwra o1 @1t | fieR & et el & smamn v | aferan =it fira g1 e
@I q1= 65 WA wf fFee & s 21

It RER # oW, e, o=t Ud AR S Gl B 991 A7 § I Bl 81 BHe €1 e dedd W) W oF) R S ek SRR @
¥ 3 o far S| fee 9 deaffa e # sral wxal v, a6 e w @

SR ATl D FHIATHIE B HRUT fAfad ®U | ST 3T § FHIUSA W &1 &)

*SHRI A.LK.S. VIJAYAN (NAGAPATTINAM): On behalf of my party DMK, | would like to lay my speech in this
discussion on the situation arising out of drought considition in the country. Let me put forth my views while
participating in this discussion taken up under Rule number 193.

It has become a routine now and more or less an annual feature to have a discussion in this august House either on
drought situation or flood havoc or disaster due to cyclone or earthquake. Drought situation has become a recurrent
feature in one part or the other of the country every year. When are we going to evolve a long term strategy to
overcome the natural disasters that come in one form or the other we must be careful. | am afraid we do not pay



enough care and attention to attend to this problem. It is also apprehended that we ignore the plight of farmers who
contribute entirely to our agro-economy.

Drought situation has hit hard the Cauvery Delta ayacuts due to monsoon failure. Particularly in Tamil Nadu we
witnessed drought situation almost in entire Tamil Nadu due to monsoon failure. More particularly the Cauvery
Delta districts have faced drought situation for a consecutive year this year. The unprecedented drought in
Thanjavur region has resulted in the loss of lives, crops and properties. At least 20 people have died in Thanjavur
area which is unheard of in the recent history. A seven year old boy called Prakash died due to hunger and poverty
as a result of drought which may otherwise be dismissed as death due to malnutrition. "Even if a single man is to go
without food let us put an end to the ways of the world" is what Maha Kavi Subramania Bharathi said.

Farmers all over the country in Tamil Nadu and especially in Thanjavur, Thiruvarur and Nagapattinam districts are
facing problems due to debt burden. Their agricultural income is not adequate to attend to the agricultural needs
and to repay debts. They could not arrange even the marriage of their children. To help

such farmers to carry on with their occupation and to continue with cultivation activities, the farmers must get not
only waivers on interests but also loan waivers.

Drought conditions are driving agriculturists and agricultural labourers to their wits' end and take them to the
precipice of death. In order to protect the lives of farmers and the lifeline of our agro economy, we must have to
create a chain of job opportunities.

As far as the Southern part of the India is concerned especially that of Tamil Nadu, the Ganga-Cauvery project
alone can bring about a desired solution in the long run. A way out is necessary to bring to an end the Cauvery river
water sharing dispute. This is essential to save the traditional agricultural activities that are going on there from time
immemorial.

Farming community would be greatly helped only when the agriculturists themselves are involved in the price
fixation. As of now it is only middlemen and not the farmers who determine the price of food grains and agro
products. In Tamil Nadu especially in Thanjavur region the rice granary of the South a mere 500 tonnes of paddy
has been procured by the Government. | urge upon the Union Government to procure Paddy through FCI in a big
way to buy from farmers at least 1500 tonnes more. This will help the farming community to escape the exploitative
open market.

Water scarcity is such that both the irrigation and the drinking water supply are hit hard. Live stock face an acute
problem due to the scarcity of fodder and water. All these aspects have to be borne in mind to evolve a long term
strategy to wipe out the tears of the Farming Community.

A feature that follows drought is the scarcity and a high rise in the price of seeds. Seeds should not be kept under
the ambit of value added tax system. Seeds must get tax exemption, especially when they are traditional ones.
When you want to bring agro products under tax regime, the taxation must be restricted to processed foods and
should not go beyond. Seeds must be exempted from taxation.

We must not forget the fact that ours is agro-economy and consumer culture is still alien to us. Our taxation must be
restricted to service sector that caters to consumerism.

We must still strive to provide free electricity to agricultural activities. | hope the proper management in plugging the
power theft and transmission loss will help us to conserve power and provide them to the needy farmers who
contribute to gross domestic production.

The Government must come forward to evolve suitable methods to free the farmers from the burden of lease
arrears. A suitable mechanism should be evolved to waive these arrears that add up to the debt burden that crush
the farmers. The Union Government should evolve suitable methods and set up a viable mechanism to determine
remunerative prices for agricultural produce.

Rural employment schemes that come under various heads must aim at benefiting the agricultural labourers. In
Tamil Nadu we find the nomination method to provide these job opportunities to the rural poor. | urge upon the
Union Government to look into it and ensure proper distribution of these generated employment to all the needy
people in the rural areas. This is necessary to help the weaker sections and strengthen the panchayati raj system.

In Tamil Nadu during the DMK rule under the stewardship of our leader Dr. Kalaignar Karunanidhi, the
compensation and the pension schemes for the farm labourers were introduced. | am happy that the Union
Government is trying to strengthen the insurance schemes for the poor especially the Health Insurance Scheme.
More of agricultural labourers should be involved in the wasteland development programme. Even when it is to be
corporatised, enough safeguard to have social security measures must be ensured. | urge upon the Union



government to take up Sethu-Samuthiram project earnestly which can provide off-season job opportunity to the
agricultural labourers and give a fillip to the agricultural activities in the hinter land. The garland canal scheme
aimed at linking the once perennial rivers of the Southern India must be taken up vigorously. These are some of the
long term measures to overcome the problems that arise out of drought conditions. The Union Government must
ensure proper coordination both within the Cabinet and with the States to overcome these problems.

* Translation of the speech original version in Tamil and was laid on the Table. .

17.29 hrs. (SHRI DEVENDRA PRASAD YADAV in the Chair)

SI.ARST aamd ([TaqR) : A= sreay weied, § Wad Ugdl 3MUS! gwudig ST AT § Hed & waed |, fug @t Aan, | wieht
Sft 3R TMR-Te PP THA o B [y WHR DI A, T 77 T=IRE B | & 2| P W TG IS IR g, Alp I =waAA & FT
e | a1 e &9 @\l & SR A & ik Ut aRfRufal 59 ot & SR 9 €, WReR A o aoie faan a8 78 ore far Rl 81 wRer 7 auie
Y v v ot bt B o1 1 Sran) g9 Sy arden SRa O, ifh g e W M € SR o @ uge fw #3ft ag 9| v gufig oft
5 319 BH A B oA BT 1 pred B Hed H pY|

<Ifp gt @t fRAIY 78 & 5 srpral & g § Bad 7% R & foY & a9R TS T9 &1 R F¥d 5= & 31 gfasht &= <fl
AT THTa B FT 91, TEfAY fFET W T a1d, Tg Bael TRt et 2, S a1t &1 drs oref 72 2, sufery sy wrery | arw
TE T WS WRPR W IMUE € e, I WRPR W 419 ST aredn ¢ 6 O R 7 W 9 iR sreprer | S[g 99 At 3,
It ® A @1 g T, 8 A9R T8, S8 9 iR @fere g9 g9 & 96l W [Farl B SuuH @ Y 3o § 8 78| 98 ) U a@ W)
aferai & € S8t @ WaR, BIe-BIC @ IY TR W 8 R WEl W AGE & fore ¥ 7 qF & forw a9 TeR St @1l Uuft greia # oFR w0 wed #
3T 91 DT FTE TG Al Fal @l

19 ot erpTe BT fo7ep BT AT 1987 @1 |t R B 3R 99 2002-2003 P AHTA BT W A B W ek gafeg 8rn 5 1987-88 B IIdTA



@ fra geR aaprels werTst st wofla et St st o, st yaweE far on, Wl Qw @ SR @ AR B WAl F 9 B, IS <
Pl SO STl W W o SR e ot off, ARBNI sfihsi W fvard TE A | o ¥ §@ @ Wi g9 d1a Bl HEl gsdl € 6 AT v
TeTHEf Sft 9 ofimsl H @l O # iR S stidel & YR W gl W 99l T 77 & O gaer # B g7 1E g & R F a8 i e
wodt g 6 98 a9 @ aXe 9 2 8 wadr 21 F g avE § Wie-"9eay 98 SRI9 I8 W) o At gl 98 s @t ara 78 8, o af
2002-2003 # 64 uferea aif @t +t g€, 77 100 af & a1g g1 TN WREAT 7 39 a1q &1 fo fHar % 2002 #t F@ @ Kafv 1987 & s
ATD AR FIHY 8| oA & Faed 32 el # 4.48 PUIS A 3N 4.52 DS UY W ¥ gifaa €l

& et @1 frw v <@ € safog § Fe et € % @dw 2002 # 50 wfiew | +ft w9 & § gaE g8 o) it 2002-2003 & R 52 3
TR & &9 &7 5§ 9978 §s ol ud @ Wk ¥ di1 ¥ B Hiex a@ IREe o71% ¢ 3R 9avd @ & A g9 $icl 3R arard |9 @l 99 §¢
£ vt fRaf # ft wReR o Agg FE <ot dt 89 FEl W ER I

T U s TRaR, Rt amsfifde $i sik agures w Rk 2, 9 AR Suere SR Swd 21 S | 76.74 @@ A ffie € Hff
HAOGR 8, ST®! a1 BN U @il @ 7T 5600 HRrs BUY B AIDHAT it | AEAG #AA St T8 99 gU B, S e oft e, afde g
W § PIg BIRaTg el gsl Y G0 B AU 299 451 HAS T0F D1 A7 D1 ofl, Afe S fren, Swat fas A ag § sl aoRme at
fRufy sad Wt ™R 8 ifF vea o & UsUl 9§ gHagd ©9 e wmar o1 | gu uyEE off SER =e S o1, dnT "ugd & forg off ge o
g R =R W Iu BNl o, AP 3d Fa AR T ABIeA 2, Dael Ud P BISHI T S8 AT B AT 81 A1 I5A™ B AR Aoigd

& fIg Fel 9N, IR & Y el 9 SR fF9 geR T ot uyet & qur?

HTH TS Ul B J Forsh w1 I, i § T s | ol €, Ao &1 a8 ufferd 3R IRoft 9 @ a2 9 srdrel & 99 ywia H
Riwrer gan 2, Sret Yoo @t e e 21 [eret 35 |/ 60 Hiex Y =em ma @ iR imer W) A @1 76wl @ qgaw 9@ 87 & AT 2
o R @St Y T 135 oft, WY 3@ Bad 42 w® T | WA 9 &l ok arerme @ gy 7 wiEt A, sl 7 ot 7 21 el
Ve & fharagE @ Y 518 SRrs A1 g9 ART o1, Wfh g9 Riw ok R 12 $s wuan e &1 A e g ot e, 98 A a7

g, # amud ft FraeT S =Tedt €18€) (araum)
ul. AT fHE vad @ 9 uEd drel i Wt at are Rad|
MR. CHAIRMAN : Please take your seat.

...(Interruptions)
|ATYfy Feley : wad o, 39 HY rEd I rgHfy @ A @S @ Wi # ey ar i d €
Si.vraa— i aRa (reay) : TR T8 wae) Rafy 21 &€ (@)
HATARY HETA @ A9 3T B Al @ {1 37 @ @ M ? 3w 33 o | &€ (awm)
e s1. fiRen amw off erse i &t 15 @ aa Rerd 9 78 s

..(EagE)... *

SI.ARST & A |HR ofl, $UT 3R @R &1 9 @ W e gan &1 &€, (au)
HATYTY AT : 0 WUad Heled, AU o Wl Br AfSd| anud R f a1t @ £

ST.ARST =T : B 3He Ry WRER W o & Ji o e ¥ waT b1 e safie dven w6 e swd W g oft dn i e
&€, (aam)
ATl HElGd @ 9T -3+ e ¥ dfed|

HATAI "G : 319 30+ oY # diferd| ot smuaht HIg ara Revrd # =&l o |
IR AEId : J7aq o), 319 397 T A a1 9o & Sreda ofl, 39 39T T 7 aiferd | 3t 39 49 wngd|
A HElgd : 3ua! &g ard Rere § =81 o @) 21 .

Si.ARST e - warafa oft, TR B © e ft TE e el &€ (arae)



gl #Jeigy ;<. fien g St 37 31 ara Rere & =8 o1 W@ & 3afry amy sra=r ot s Rad|

ST.AMRST =« g9+ arevefia |ifan St & g9 ara &1 fosp faean| ofdue @Y Jar &Y et & o w8 18.38 SWs Hife®w & 3w
forem| &€] (araum)

Tarafey Sft, F ot wReror ArEch § i WeR P AR e far w81 &€ (wraum)

* Not Recorded

THTAf AEIed : Sdd Sft, H 31Ut AW o @1 €| 3T Ued &1 afRId @A # Hga SRy | 9 oredt uvaw 8l €1 o1y € wed # w7 &
1Y |eA B ATl BT &= § R |

ST = : |wrfy oft, g9 sruer Ewer wnfRv|
gl wEled - s ke ara St s aifery

... (STgET)

SI.ARST | : o # @Ta B R BT S@d U A9 ARhR F e A 9 € ofhTd e & B Yo BY &1 | Iea
TRGR DI AT AT FHHS A F Daer 11.66 TS TG WM 2] 3R 105.68 TS U HIETHRI B gHIE wafde! A 911 &
AfRat iR w1 weraar ura & g1 4€| (aum)

HWHIU HS18Y © 37 9R-9R) 39 W 21 I8 && a1 =&l 21

MR. CHAIRMAN: No, no; this is not the way.
...(Interruptions)
MR. CHAIRMAN: Nothing is going on record.
(Interruptions) &€ *

THOfY FEGT  T” rHl aTd e 21 39 4% wngd | =l iR @ Sft, S B ara R # 7E o & @ gwfery ang sroe wmor St <R |
MR. CHAIRMAN: Dr. Yadav, this is not fair. Please take your seat.

HATART Agied : Sryaq fEe of, sy Ara wew @1 waie w®i R e E ?

THTafa "Eled  SHdd fig ofl, 3ma 93 Smed | 3 e & IrgAfd & fae dia @ E 7' O T Bl (craeT)

*Not Recorded

HHTY(e HEISd : 3719 |31 U8l § 900 a X @ £ I8 3ol Wl 81 oidd %8 81

AT HEled : °1e 9d1 UeT 81 47 fauey 81, 99 99 21 3% 2aeR 98 & 9dara- ® g § 781 8 &1 21
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HHTYTY Heled © Sl BIg A1 Sifthd =€l &1 W& 81 a1y i f&ran o &1



SI.AMRST = - 9anfy 785, 119 O maeT B RIIRY & 3MuR W) I8 99 fiFan T 3R 9Rer 7 39 A7 6 ofer & @ sifafea o
ET TRT e (Al BT wRITur @1 S| 3Ry e e et g 119 A s 7 iR sver @ Ry # sl @ dcenre
HETIT HT fIaes & g0 R & dex M8y & 4% 9, 12 iR 22 # goa@ foaw o o1l omam &t RrwReE @1 9Ra TRaR 7§ FieR H g
AT TRt enfera iy @t Ry @t ot F sruet e swfia wven argm 6 gefy 98 TN 15.12.2000 W @R € Afde onft a6 Wk
HR GV 6 B5 @I IUAT ITAST B 8 DI AHAT TEl B TS I8 gAD! 7 P ST € FIP SRR I9 ISGI | BT & A T4
e 9H 32 2 o Il A S a1 99 gell B ARRE o T B WK B, §HS! WG B aravE W AL L%, B WIeEn 7 SR
3R SHS AremH |/ Heraar 7 &, F Wl § 5 aga a1 svwe 1G€] (arawm)

ut. wrEr e vad | TURed O sm + e o W@ € S IR WReR § W@ 21a€] (=raum)
waTIRT JEigy ;@ 81 et wHe wR syl
a€| (argem)

SI.ATRST =T 79 R € fF 9% 15.12.2000 | AT € T onft G WRA WROR R I/ D5 Bt WG TE Bt T | g3 I s
A fere (Y & siTeia a1 3 JIARSHATAR TR U B BT 56 8 Afh IRBR 7 B el [parl g9t aRRRRT st 7R 81
UG TIA9E 3Y WST DI Hradl, 2003 dF G¥gul yrfior IorR T & fafle 7 & sieta 20 @ HieRe o araer smdfed fasar wan wafe
IRATT P 18.88 AT T & AT TAT| ASTRATT &1 TTAT G 11.66 TS TUF & SifcRad @ dar #f & f7m 1| IR gora & fog <
TRER P WA 8, I6H UF It Sucter TE g3l 9T \YBR G ATIGT e DI H W, TN Iy T gy o, Iud1 SuIA o
TAT| AR ERBR 7 3 TP 242 HU$ ¥IF APl Ted D141 & fog @4 o< Rl

wer #=ft St ¥ 1987 @1 frep fman a1l S w1 f6 1987 W 9 AT 3ifdrs weran &9 onft § w &1 F g B areeh € fF 9} 1987 siv
arft 1 UTSE IS99 QW I SEH A ofax 21 af 1987 B W & IR TATE T3 WEd AfARA] D IH WR W TS B ARG U AfG HTferd
o SY 1 4278 RIS VU B AT B FAYC HaHAS B AR 857.39 FHRS TUY FHA AIHGT 81 O 5237.87 TS U &Nl | I HHY
W @l B S e ASIgd I 94€]| (aaum)

wHTafa Aty : fiften of, siiest # #a W=l
SI.ARST =T : 3w a7 TS HifF gere w3t S 7 g9y stiwsl d Sasmanl § fagT s awdh § 5 ARk g9 swe e s @ ar A
oIS e e G IGE] (raem)
. wEr & wad @ 207 TS T ¥ R B 7 707 IS o0 RUS€] (=aum)
HATARY FEEH : 370 M # erAfy forg faem @R @ o #

&€| (craum)
. WA fHE waa L B Y 133 F9s o0 RUIGE| (@mam)
wATafer "eted @ AR Sft, omy s wwor S jRAg|

&€ (@mam)
MR. CHAIRMAN : Nothing will go on record except what Dr. \lyas says.

(Interruptions) a€}*

1. @ @ &€ (auT) 3T 46, 990 Tia wIfad §1 a9 wwifa ugelt @t wem ol # off, oiR o 451.63 21A€] (wraum)
HHTART HEITA 0D T B vl Gl 8, ST Hl W DI (@ YT ANV FAG BIfAQ
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&R HieRe e & fral £18€] (eraum)
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SRS @ : g9 Uil @ §) wewdl | A e & € 6 9 e died

= e s ;TR wel B wEa ot g @ R T 2

HHTAT HEl]d : 3@ 370 He[s BIoq|



SRS aama : 7@y, ol T 7519 IS T @ S A @ oft, TS iy WA WA 2, 9 I e I sravHan & € s
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*Not Recorded

PG AT T THR 56 W o7 o1 2l S6a AfaRad anft St $M 9 & & SHP! @ 86,281 D HUAT &l wlay Hfert anft 17.64 &
2I1&€| (eaar) waeT ®IF AT 2, Iofla Sft A oft @ R RA AIG€] (araum) Bfeew B fay 4854 B @t € 3k wiew B forg ft w=ft IR A
4592 B g gD 2| MM B oI TIPSR 7 27,57,075 o1ft a@ 44 T R € ok 7 T v @ ey H ¢ 5 ot a5t wem 4289 2|
-4 BT B Y 81 gH1 | oita et [ afex frem & 32,303 I WRER T PR G € oifh qaxd a9 A TS ¢ [ AR
SUA™ B @ o7y T fmar Wiy @ik U fRafa F 9 o 7 stawear # i o [T o WReR @ af|a AWe € S8 | o ATenH
¥ @A TTEH €1 16-11-2000 P W& #3fl St B sregeran # SR B B Wl do@ g3 of, IHA 207.68 TS BUA DI AR fHEEI oY AL,
RASATR i, TY-HET01, ATHT Yaoiet X wedt 9gwrdt, qarsar iR orque Uiy & fRwe & wiga ot 7 off | 3w favg va Hf S o
P Tl e | gafeg # smud Fded v aredt € 6 vty wed & FEae g9 d@rll &1 g <I1a€) (Zaum)

wHY #EiEy | Y WER 9 & e syl
&€ (@am)
SI.ARST 2 : a1 89 @ IR & forg ave M €18€] (2raum)
. IrE (HE vad : faas a9 § IS0 [eR | = 6 8 {6 53 S $9d1 g9 @ Tl S U, 39y 919 9 @ § 18€| (2aum)

wEY "EiEy | AU FE 919 Rere W T2 o W/ 2|
a€| (z7aum)
SI.ATRST SqTH : 319 89 @ IR & TR T & 31X 9gorel 3t R 74w 8 SHS qrave i 9 @ &1 9l o aveR F 99 fe € 9w

fram faeft 2, srarer AR 21 Swa v fy o F14€] (Taurm) 37 9=t & |1 § i e ot € 5w 9t Foh ok it 4
3R 2l Il B 9 gRfaER & HRUT S 89 AR Il H YUt a1 P Wed # W@ B {1y g9 ArT 79y ge 2l

Targfa Agied : &t d e 72T /g 9o o ST FEd 21 319 ST WIT of Y S|

* SHRI BIR SINGH MAHATO (PURULIA): Sir, 1 would like to lay my speech on drought situation in country due to
the pancity of time.

Sir, | am deeply concerned over the widespread drought situation in the country. It has affected 15 states in the
country.

Mr. Speaker, Sir, Drought is an inevitable natural phenomenon which is not all together preventable. The current
drought situation is very same in nature. All of us stand together to tackle it without politicising the issue.

Sir, every year on an average of 7000 Indians die in natural calamities and the lives of 80 million people are
affected by it. India is a vast country. It has 85% of its area as disaster-prone area in some form or other. The Indian
Meteorological Department (IMD) has officially acknowledged that the current year has been first ever All India
Drought year since 1987.

Sir,  am coming from west Bengal. The Govt. of West Bengal has declared drought in three districts i.e. Purulia,
Bankura, Midnapore. Purulia is my district and is my constituency. The Govt. of India send central teamin each
state to assess the drought situation. But the Central Government has not sent any central team to West Bengal. Is
it not step-motherly attitude that not a single paise has so far been sent to the Govt. of West Bengal for the drought
affected people.

*Speec was laid on the Table.

| would therefore, request the Central Government through you to come forward for assistance for the drought
affected people of West Bengal. The Central Government should formulate the instrumentalities in the form like
irrigation, watershed development programme, dry-land farming techniques, crop diversification, adaptation of
varieties , drought resistance crops to mitigate the effects of drought.
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SHRI PRIYA RANJAN DASMUNSI : Sir, my submission is, let the hon. Member, Shri Naval Kishore Rai, conclude
his speech. You please allow him to continue after 6 o' clock. It is a normal procedure in the House. We also
support it.

Secondly, since several Members from the Ruling Party, our party and from other parties wanted to speak on this
very serious issue, | think, we can ensure justice to this debate, if you do not conclude this debate hurriedly for
paucity of time. If you adjourn the House after his speech and if the Government has no objection, we can continue
this debate in the next Session. Of course, it is according to the time fixed by the Business Advisory Committee.
...(Interruptions)
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* SHRI P.S. GADHAVI (KUTCH) : Sir, | thank you very much for giving me this opportunity to express my views in
the discussion regarding situation arising out of drought and other problems being faced by farmers in the country.

Sir, 13 districts of Gujarat are badly affected by drought; Kutch and Banaskantha are facing third consequent
drought.

Sir, as you know that Kutch has faced more than 34 droughts in the last 52 years and faced two worst cyclones. In
1998 calamity, we had lost 3000 percious human lives, and more than 3 lakh fruit bearing trees.

In second cyclone of 1999, more than 50000 cattle including cows, buffaloes, goats, sheep, camels etc. died and
lastly in 2001 world's worst devastative earthquake caused damage to moveable and immovable properties worth
20,000 crores and lost more than 18000 precious human lives only in Kutch district.

Sir, this year our nation is facing century's worst drought and as per one study this drought would cost more than
Rs. 1000 crore. More than 16 states have been affected by the drought.

In Gujarat also more than 13 districts are affected by the drought . However, Sir, these 13 districts of Gujarat have
not been included in the list of States and areas declared to get special reliefs from Centre.

Sir, the hon. Prime Minister announced in Parliament that interest on Kharif loans taken by farmers in 14 drought
affected states would be waived for a year. Sir, Gujarat State was not included in the list for getting benefit as per
the announcement of Hon. Prime Minister. But Sir, | thank hon. Prime Minister and hon. Agriculture Minister for
sending experts team to survey the grave situation in these 13 drought affected districts of Gujarat.

I urge the hon. Finance Minister to declare the benefits as announced by the hon. Prime Minister to be extended to
these 13 drought affected districts of Gujarat.

Sir, | would like to invite attention of hon. Agriculture Minister to reply given by himon S.Q. 62 in Rajya Sabha on
21.02.03 in which he had stated that considerable area had remained unsown even in Rabi, due to lingering effects
of drought in many states including the state of Gujarat.

He had further stated that for area which were sown-however the State Governments had made adequate
arrangements, to provide irrigation and other inputs including supply of electricity for operation of pumps and tube-
wells. No serious damage to such crops, is therefore, apprehended during the "summer Month" Unless there are
large scale diversions of water for irrigation, for drinking water purposes.

Sir, in this respect | would like to submit that particularly in my constituency ground water level has gone down to
more that 300 to 400 feets deep and there is acute shortage of electricity. Farmers from my constituency have lost
completely there sown crops and thus they have been ruined very heavily.

Sir, in the said S.Q. No. 62 in R.S. on 21.02.03 the hon. Agriculture Minister has made mention of some Schemes of
the Central Government which seek to bring eco-systemic improvements and water conservation as measures to
deal with droughts on long term basis.

Sir, | would like to request through you Sir, the hon. Agriculture Minister to exercise his good office and see that my
constituency and other drought affected districts of Gujarat could get benefit of these schemes. Sir, | request,
through you, the hon. Agriculture Minister to exercise his good office and please see that Kutch district should get at
least 200 watershed projects under (NWDPRA) and other projects under DPAP-DDP, IWPD etc.

Sir, through you | would like to request hon'ble Agriculture Minister to exercise his good office and see the Narmada
Project is declared as a national project, because this project is the only hope for continuously drought affected
areas of North Gujarat, Saurashtra and Kutch (Gujarat).

Sir, this year due to failure of oil-seed crops particularly groundnut, til, soyabeen etc. prices of edible oil have gone
so high that edible oil has become beyond reach of poor persons and persons living B.P.L.

| request, through you, the Agriculture Minister to exercise his good office to permit the Govt. of Gujarat to import
Palmolein oil for distribution to B.P.L. families and poor persons, without custom duty.

Sir, the hon'ble Agriculture Ministershould see that special package relief be given to 13 drought affected districts of
Guijarat from national Calamity Contingency Fund.

Sir, | shall be obliged to the Govt. of India if special package be given for establishing a "Grass-Bank" in Kutch



district for the reasons that Kutch district is having more than 4 lakh population of very good original "Kankrej" and
"Simdh" breeds. Sir these breeds require to be preserved.

Moreover in Kutch we are having more than 5 to 6 lakh population of sheep and goats and also a large number of
other cattles including camels, donkeys etc. Sir, due to acute shortage of grass, which is being imported from areas
at the distance of more than 700 to 800 Kms., large number of cattles died, and condition of cattle breeders in my
constituency have become much miserable and they are facing starvation situation.

Sir, special package to help cattles in drought affected areas requires to be provided as early as possible. Sir, in my
constituency more than 35000 poor labourers who are working in salt producing units are facing man made
calamity. Sir, why | say so is because all these labourers are not in position to get any job from agricultural
activities.

Sir, in Gujarat salt producing units are in a way doing activities of farming with saline water.

Sir, due to unbearable 135% hike in Railway freight on edible salt in Railway Budget of 2002-2003, all salt
producing units in Gujarat are on the verge of closure and more than 35000 families are facing loss of their jobs and
large number of these labourers have already lost their jobs and facing starvation.

Sir, | request, through you, the hon'ble Agriculture Minister to exercise his good office and see that this unbearable
135% hike in railway freight on edible salt be reviewed and this freight be brought back as it was prevailing prior to
railway budget 2002-2003.

Sir, | also request the hon'ble Agriculture Minister to exercise his good office and see that unedible wheat lying at
Kandla in F.C.I. godowns be given to Gujarat for cattle feed as it is being given to Rajasthan and other drought
affected areas.

Sir, | request the hon'ble Agriculture Minister to see that increase in premium rates on cotton crop insurance and on
other crops be reviewed and it be reduced so that drought affected farmers can afford such premium.

* Speech was laid on the Table.
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PTS TMEIETI, BT Ths B PIEIBR B 25,000 I 2T, 10 THS B BRADRN Bl UF o o, A Hfsc &8 & w9 d /T &9 B HH
foram 81

A ERBR A B dH1 A1 B T 9 Hf I8d IgE BT S a1 21 AR e arg wud &1 di\ i i1 TR B9 9| Bl § @ a6
T A1 9o SiEt qdl 3T 3 W fHHEl Bl WHR Yh @liRg Hud &5 DI DA Bt

HEIST, 3 OXPR - 9aNd ] S - 961 X 37291 & fFar € arer & i or 2 a1 3 uiied = % &9 1) Pl 1 0T Sude B
w1 B fFar 8, 98 w¥EE Bl

HHA 19 5T S IR H TER A 7Y faeT 2 5 vod f1 & I # wver 7 9 tRar e W) W) a9 fhar 8 99 uw deEnad uRar 9
w1 Afey fF aifer fea™ & o 919 &1 o e a9

"eey, § WHR ¥ FragT ot g 5 wweR @1 iy af St gEn-are | S fFaE 9w @ € S UEd e 3 WeR B ans i W) Akl
& o Bl T X W Sire & 49 SRASHT a9 =iy o1 fhami & favredt wafe amn # fiel, 3wt @awen H! =iy 91 |\ dre-
qrit 7 STt IuET B W @ fFar $ Sue &1 S A Jou Sueer S S|



* Speech was laid on the Table.

| AElRY : 3FR e F1 weAfd &l.. ...(Interruptions)

it fash U T AT TIEd, AT G TS B 6 F I B IR F 9 R @, a8

HATATY HEled : 59 A W a3 & 9% & a8 J=f arft| o7 37 o0+t wfie o &1 amed & @) of & dfnd |

SHRI BIKRAM KESHARI DEO : Sir, | want to make a submission. | may be allowed to lay two reports on the Table.
One is the Human Rights Commission's Report on KBK Region in Orissa. | would like to lay this on the Table. |
would also like to lay the Memorandum, it is a Report on the drought situation in Orissa, which the State
Government has given to the Central Government. | want to lay these two Reports on the Table of the House. a€|
*(Interruptions)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): What precedents are we setting up? What are we doing? Sir,
kindly listen to me for a moment. We are in the midst of a debate on a particular subject.

HHTAfT HElSd & 31T o &1 916 & a1 &g o 3% S|
SHRI BIKRAM KESHARI DEO : These are authenticated Reports.

i "Eled 9w & AT REm ik seidse R RoE 29 o eft? 959 @ ted R Sad = & o« 8 9ot 2| wigl 9% Rare @
I B, AT WY AET ¥ TG B B 915 8 B AH| 3T 9= Wi of 3} wad &1 9t A wew, o et wfie of S Tmed
B Hehe Bl

SHRI PAWAN KUMAR BANSAL : He is laying something else. Sir, | am on a point of order.
AT FEIGA SIS FT qigT HF iR 87

SHRI PRIYA RANJAN DASMUNSI: Normally, with the permission of the Chair, speeches can be laid on the Table of
the House. If a Member wants to present or

* As the Speaker subsequently did not accord the necessary permission, the papers were not treated as laid on the
Table.

lay a particular report on the Table, first, it has to be communicated to the hon. Speaker. After authentication, if the
Speaker gives the consent, then only it can be laid. He is not laying his speech; he is laying two Reports.

MR. CHAIRMAN: | am allowing only a part of his speech to be laid on the Table and not any reports.
SHRI BIKRAM KESHARI DEO : Sir, | am authenticating these Reports.
aATYf #78led @ et RS seidlde & & 918 qud & at st
...(Interruptions)
SHRI PAWAN KUMAR BANSAL : In what context?
SHRI BIKRAM KESHARI DEO : In the context of drought and farmers' problems.

aHTafa HEied 3R A9 0 T o S TEd € Ol B S| 3HG AT 9 AT e of 6l 918, B o | 39 Ay w ==t anTel
T D AD B 915 ot @t 39 S A we oroelt 't of HYen A1, STedt STeat B 4| St W wdhe Sff, T 3T o HIAT AR 20

DR. NITISH SENGUPTA (CONTAI): Sir, we should either continue or adjourn till the next sitting. ...(/nterruptions)
MR. CHAIRMAN: Shri Ramdas Athawale, | am not allowing you to speak. Why are you standing up like this?
...(Interruptions)

SHRI BIKRAM KESHARI DEO : Sir, | will continue my speech in the next Session. It is inconclusive. This is only part
of my speech, and my speech is inconclusive.

MR. CHAIRMAN: No, it will not be possible. Shri Dasmunsi, | am giving my ruling.
SHRI PRIYA RANJAN DASMUNSI : Let him lay his speech. He should either lay his speech on the Table or he



should begin his speech in the next Session. We do not mind that.

SHRI BIKRAM KESHARI DEO : | am speaking, and there are instances where the speeches have been
inconclusive.

SHRI PRIYA RANJAN DASMUNSI: No, we do not agree with you. ...(Interruptions)

MR. CHAIRMAN: Please take your seat. Shri Bikram Keshari Deo, on this subject, you will not be allowed to speak
in the next Session.

SHRI BIKRAM KESHARI DEO : This discussion relates to 70 per cent of our population living in the rural areas.
...(Interruptions)

MR. CHAIRMAN: Shri Ramdas Athawale, please take your seat.
...(Interruptions)
ATty "R Ay 77 smuwt wiw 7€ @ o a8 of & A St
SHRI BIKRAM KESHARI DEO : That is a part of my speech.
MR. CHAIRMAN : If that is your speech, you will not get a chance next time.
SHRI BIKRAM KESHARI DEO : | come from the KBK region. The Human Rights Commission has made a finding.
HATIRT HElgd : <9 98d, 919 HIFER 4R 8, a9 3|
it fspw DR @ : wR A T AR
AR T # YEAd 3R AgHe B geltiter o1 I&€] (araur)
HHTIRT FEITH 7R 30 o #x go 2| @ ¥ & fog &9 oS 78 &7 @ 2

...(Interruptions)

MR. CHAIRMAN: Nothing will go on record now.

(Interruptions) &€, *
HHTAT AT © WG o, 3119 314+ oW DI WHSISY | Axver 319 dew &1 3 ol
st IR Tead (WevqR) : W Aelgy, # dra | §
MR. CHAIRMAN: Nothing is going on record.

(Interruptions) &€, *

*Not Recorded

HATYRY Aged : IWE off, 31 4f3Y | AT wewr dorer 36t F #f snuE fHan o, Afew wee g ue & ara &1 orrelt aR o9 v g
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18.17 hrs.
The Lok Sabha then adjourned till Eleven of the Clock
on Monday, April 7, 2003/Chaitra 17, 1925 (Saka).



